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Adv. M. Aamir Faiyaz <aamirfaiyaz99@gmail.com>

PFA Undertaking-cum-Affidavit on behalf of Respondent DJB, Chief Engineer
Delhi Jal Board
1 message

Adv. M. Aamir Faiyaz <aamirfaiyaz99@gmail.com> Wed, Jun 4, 2025 at 4:33 PM
To: divyakant@lahotiadvocates.com, secy-moef@nic.in, secydws@nic.in, chdpcc@nic.in, mscb.cpcb@nic.in,
cgwb@nic.in, csdelhi@nic.in
Cc: Ajay Vikram Singh <ajayvikramsingh563@gmail.com>

BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No. 116/2025

 

In the matter of

Resident Welfare Association

A1 Block Janakpuri                                                     Applicant

 

Versus

 

Delhi Jal Board & Ors.                                           Respondents

PFA  Undertaking-cum-Affidavit is being filed in compliance with the directions issued by
this Tribunal in its Order dated 30.05.2025

From the Office of
AJAY VIKRAM SINGH
Advocate-on-Record
Supreme Court of India
Ch. No. 103, Lawyers' Chambers,
30, Pt. DDU Marg, New Delhi-110002
+919868632122

Undertaking.pdf
5129K
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